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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been 
authorised by the Committee, present this Twenty-ninth Report 
of the Estimates Committee of the Lok Sabha on action taken by 
Government on the recommendatiom/conclusions contained in 
the Twenty-fourth Report of the Estimates Committee of the 
First Lok Sabha. 

2. The Twenty-fourth Report of the E8timates Committee 
was presented to the Lok Sabha on the 5th April, 1956. The 
Government furnished their replies indicating action taken on 
the recommendations/conclusion~ contained in this Report bet-
ween the 17th September, 1956 and the loth June, 1958. The 
Ministry was requested to furni~h c1arification~ on certain points 
arising out of the replies. The replies (including the replies to 
points for further clarification) were examined by the Study 
Group of the Estimates Committee on the 16th July and the 
3rd September, 1958. This Report includes the replies of the 
Ministry to the original recommendatiom of the Committee as 
well as replies to the points for clarification. 

3. The Report has been divided into four Chapters, that is, 
1. Report. 

II. Recommendatiom that have been accepted by Go~ 
ment. 

Ill. Replies of Government that hwe been accepted by 
the Committee. 

IV. Replies of Govemment that have not been accepted by 
the Committee. 

4. An analysis of the action taken by Government on the 
recommendations contained in thi~ Twenty-ninth Report is given 
in Appendix III. 

NEW DELHI; 
The 27th September, 1958 

BALVANTRAY G. MEHTA, 
Chairman, 

Estimates Committee. 



COPTER I 

REPORT 

The Estimates Committee, in Para 11 of th~ 24th Repon (FirstLok Sibh&), 
recommended that the MiniStry of Home Affairs should ptriodica11y revise 
the list of newspapers in which the advertisements of Government Departmenta 
were included in consultation with the State Go\ternments and the legislators 
from the regions concerned. - .. 

The Ministry of Railways have stated in reply that the tnaner was consi-
dered by the Ministry of Home Affairs who have irifotltied that ·the fist of 
newspapers is revised from time to time in consultation with the Ministry 

. of IBformation and Broadcasting and the Union Public Service CoIt1il1.iSsion. 
The Ministry of Information and Broadcasting have media particuhlrS of 
most of the journals and newspapers and that record is continuously reVised 
in the light of the latest information available. This information is obt4ined 
from the papers themselves, the State Governments, and the Audit Bureau 
of Circulations. The Ministries of 0 Home Affairs and Information and 
Broadcasting consider that there is no need for any organisation of the Central 
Government to consult the legislators and the State Governments on the 
above point. From the r'!ply it is observed that while the State Governn1ent 
is con5ulted at some stage in the matter, the legislators of the 
regions concerned are not, and that the Ministry have not indicated the 
reasons for not consulting the legislators. The Committee are of the opinion 
that the legislators of the regions concerned are much more in the know of 
things (including the popularity and circulaticin of local ner:ospapers) in their 
own regions. They, there/ore, strongly feel that the lsgislators of the regions 
concerned should also be consulted in the matter of preparation of list OfnefQs
papers carrying GOf)ernment advertisements. 

2. In para S8 of the 24th Report (First Lok Sabha), the Committee 
suggested (i) the exploration of the possibility of encouraging private in-
stitutions for giving particular kind of training required for the ditfer-
eot kinds of Railway employees, (ii) establishing of one multi-purpose school 
as preparatory Institute for new recruitment for eaeh region and one higher 
school for advanced training for each Railway which would be useful fur 
ensuring a steady flow of candidates with suitable training in subjects 
pertaining to Railways, (iii) encouragement to be given for the preparatiOn 
of text-books dealing with various aspects of Railway Administration; which 
could be used in the institutions, and also expressed their diSsatisfaCtion 
with the closing of classes for training of signallers at Jun~h and Bhav-
nagar. The Ministry replied in November, 1957 that the recommendation was 
noted. On being requested to furnish a detailed reply enumeratirig rhe steps 
taken on the various suggestions contained in the recommendation the Minis-
try have stated inter alia that multi-purpose schools have been establiihed 
one each at Kharagpur, Asansol and Golden Rock, etc., etc. They have, 
ho~~ver, added that it is not quite clear what higher schools for advanced 
trammg for each Railway the Committee refer to. The Ministry have further 
stated ~hat a Central Training School has been or is being provided for all 
categor~es of staff both requiring initial training as well as refresher and 
prom')tlOn courses with the exception of Mechanical and Electrical 



Engineering staff, for whom separate training schools have been or are being 
provided. Candidates with adequate academic qualifications are being re-
cruited and given an intensive course of training in the three newly opened 
training centres, etc., etc., The Conultittee, while generaUy accepting ,lis 
reply regret to note that the Ministry first noted the recommendation Jor 
action and after some time have raised the query as to the correct meaning oj 
a particular portion of the recommendation. By higher schools for 
adDanced training for each Railway the Committee meant schools for igher 

. type of training in techl'lical subjects related to Railway working. The Com
mittee fll:Juld li.~e that closer attention and care should be given to the 
recom nendations of Parliamentary Committees, than what appears to have been 
done in this case. 

3. In para 76 of the 24th Report (First Lok Sabha), the Committee 
reiterated the recommendation of the Indian Railway Enquiry Committee 
(19-1-7) that certain definite standards of efficiency should be laid down to be 
attained by the Junior Scale Officers before being promoted to the senior 
scale posts. They also suggested that a Junior Scale Officer should be in-
terviewed by the Board of three heads of departments before being promoted 
to senior scale post for the .first time. The Ministry of Railways have replied 
that the promotion of a Junior Scale Officer to Senior Scale Post is made on 
the ba"is of confidential repcms which determine an officer's suitability for 
such pro:nltion. Such promotion has to be approved by the Deputy General 
Manager (personnel), the head of the department concerned and the General 
Manager. In view of this arrangement they did not consider it necessary thaf 
the Junior Scale Officer should be interviewed by a Board of three heads ot 
departments. In the opinion of the Committee an interoiero is 'Dery necessary 
'or forming a balanced'Diew about the suitability of the officer to be promoted. 
It is also learnt that, due to increased reluiremenc of officers, sometimes 'Dery 
junior officers ha'De to 'be promoted to senior scale and as such it would be 
adDisable to test the ef/ict,ency 0' the officer before first promotion through a boara 
of three heads of departments. The Committee, therefore, reiterate their earlier 
recommendation in this regard. 

4. In para 78 of the 24th Report (First Lok Sabha), the Committee 
observed that it was noticed that promotions to Class II Officers could not be 
given regularly upto the prescribed quota prior to 1953-54, but that there was 
a distinct improvement in that respect since 1953-54. The Committee were 
glad to learn that a panel of candidates suitable for promotion to Class I was be-
in~ formed, so that promotion according to the quota could be effected simul-
taneously with direct recruitment and recommended that the arrears of pro-
motions should be brought up to the quota reserved. The Ministry have 
replied that arrears in promotion have been pulled up in respect of all depart-
ments except in the case of Civil Engineering and that recommendations of 
the Civil Engineering Department are with the U.P.S.c. and their approval 
is awaited. The Committee ha'De accepted the Ministry's reply in the hope 
that fDhaterJer arrears of promotion of Class II officers are yet to be made up, 
shall be done espeditiowly as they feel that ,he progress in this flIOTk has not been 
satisfactory in the Palt. 
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nd
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 f
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d 
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 c
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ha
ve

 t
he

ir
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t 
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m

e 
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 r
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Fu
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he

r,
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e 
pa

re
nt
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ar

e 
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 b
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ri
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ou
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H

ow
ev

er
, 
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e 
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in
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ex
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in

ed
 f

ur
th
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 f

in
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in
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R

ai
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R
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ai

lw
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 d
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g 

PO
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en
ta

ge
 o

f l
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0
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R
ai
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ay
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on
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e 
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ai
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w
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w
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d 
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 c
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m
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r 
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i.e
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m
ay

 h
ow

ev
er

 b
e 

m
en

tio
ne

d 
th

at
 t

he
 s

uc
ce

ss
 o

f 
th

e 
ca

m
pa

ig
n 

de
pe

nd
s 

no
t o

nl
y 

on
 th

e 
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go
ro

us
 

st
ep

s 
ta

ke
n 
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 t

he
 

G
ov

er
nm

en
t 

bu
t 

al
so

 o
n 

th
e 

at
tit

ud
e 

of
 t
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st
af

f 
co

nc
er

ne
d,

 
w

hi
ch

 
un
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rt

un
at

el
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 b
ee

n 
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ry
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nc
ou
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gi

ng
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m

e 
ch
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ld
 b
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o 
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A

s r
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ra
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itt
ee

, 
th
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en
te
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(b
) 
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m
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m
p 
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m

 l
ite

ra
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In
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ru

ct
io
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e 
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re
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y 
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d 
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o 
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e 
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ra
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w
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e 
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lw
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d 
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-
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y 
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 a 
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he
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d 
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d 
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d 
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w
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cq
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tiv
e 

an
d 
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g 
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 m
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 s
uc
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at

ur
e 
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ou
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lso
 b

e 
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ed
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 R
ai
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ay
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C
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m
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 o
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s 
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d 
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w
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m
ay

 a
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m
in

e 
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in
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) 

Fo
r 

th
e 

ru
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g 
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 R

ai
lw

ay
s 
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ld
 em
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ne
d 
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r t
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 p
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-
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) 

Pe
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n 
ch
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f w
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 m
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w
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 b
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g 
m
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e 
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e 
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s f
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 b
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 C
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m
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 b
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 b
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 p
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 c
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a c
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 d
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 p
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ra

in
in

g 
in

 a
du
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 t
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 b
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 b
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 r
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R
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to

 o
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 b
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 l
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 b
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 d
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T
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 f
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 b
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Fi
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 li
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 c
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 b
e 
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t 

up
 o
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 R
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St
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G
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d 
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s 
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ro
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h 
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e 
m
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he
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al
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at
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n 

O
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at
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W
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fa
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pe
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R
ai

lw
ay

 s
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oc
ia

te
d 

w
ith

 th
es
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w

-h
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T

he
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f l
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e e
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h 

R
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lw
ay
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o 
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e 

O
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r 
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t 

m
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in
te
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 b
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s 
be

en
 g
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 b
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 o
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 m
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e 

th
an
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 y
ea

r 
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ge
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er
 w
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 t
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de
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 a

nd
 a

ct
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n 
ta
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n 
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r r
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ed
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e 

de
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s 

sh
ou
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 b
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ho
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R
ai
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ay

 A
dm
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rd
 -m
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 c

on
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rie
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 c
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at
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B
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APPENDIX I 

Copy oj the Railway Board's letter No. E(NG) 56PMI-IO, dated 29-9-56 
addressed to the General Managers, all Indian Railways, etc. etc. 

SUBJECT :-Recommendations of the Estimates Committee-Items Nos. 
38 and 39 of the 24th Report-Promotion of Oass IV employees 
to Class III posts. 

The Estimates Committee made the following recommendation in item 
38 and 39 of their 24th Report. 
Item (38) 

"In regard to the subject of promotion of Class IV employees to class 
III posts, the Committee are in agreement with thewviews expressed 
by the Indian Railway Enquiry Committees (1947) that regular and 
wide avenues of promotion should be provided for deserving men 
belonging to these services. They, therefore, recommend that 
age restrictions for the purpose of recruitment to any category of 
service should be suitably relaxed in the case of those who are 
already employed in Class IV and have rendered satisfactory and 
efficient service. The recruiting authorities should consider 
them, if qualified, for promotion to class III service." 

Item (9) 
"The Committee suggest that, as suggested by the Indian Railways 

Enquiry Committee '(1947) class IV yard traffic staff should be 
eligible for promotion to fill certain proportions of vacancies as 
Number Takers, which should be reserved for them. In case the 
requisite number of yard traffic staff would not be forthcoming for 
this purpose, the Railways should take steps to introduce special 
training classes for such candidates to bring them to the requisite 
standard. The feasibility of earmarking a certain percentage of 
class III posts for promotion from class IV in certain specific 
categories also should be further explored by the Railway Ministry. 
The Committee recommend that a uniform system of giving pro-
motions from Class III should be evolved for all the Railways and 
that minimum period of service should be laid before such promo-
tion could be made. , 

2. As regards item (38), the Board have advised the Estimates Committee 
that provision already exists of the promotion of Class IV employees to Class 
III posts. In this connection attention is invited to the Board's letter No. 
E48RRI/IO/3(I) dated 2o-II-50. The Board desire that these orders should 
be strictly followed. 

3. Recommendation made in item (39) above has been accepted by the 
Board. They desire that suggestions made by the Estimates Committee 
should be considered by the Railway Administrations and they should frame 
rules in the matter, copy of such rules may please be forwarded in dlle course 

for the information of the Board. 

Please acknow1edae receil't. 



_- APPENDIX U 

Copy of isner No. E~RGl/96/3, dated 31St A""lISt, 19:56 from RtailfDay 
-BosrG to the General Ma1WKers' all l1Ulian Railw1ays. 

SUBJECT :-Assessment 'of the staft" requirements. _ 

The Estimates Committee-in Recommendation No.6 of their 24th Report 
oli 'Staff Matters' have remarked as under :-

"The Committee recommend that the Railways should plan in advance 
their requirements of the staff f-Or at least six months and should 
furnish the S!i1lle to the Railway Service Commissions at fixed 
intervals, leaving sufficimt margin of time with (he Commissions 
to plan their selection." 

In this connection, your attention is invited to D.O. letter No. E55RR1/25/3, 
dated 31st October/1st November, 1955 from Shri K. P. Mushran to Shri 
M. K. Kaul, copy endorsed to you, wherein the desirability of assessing your 
staff requirements in advance in order to satisfy that adequare trained personnel 
become available as and when required, has already been stressed. The Board 
have also indicated in that D.O. letter as to how you should assess such require-
ments of staff. They desire that it will be better if a Time Table for each year 
is made 01lt in advance as and when the indents for various categories of staff 
are to be submitted by your Railway to the Railway Service Commission con-
cerned and if the same is spread over the year evenly, the work of the Commis-
sions can be done smoothly. The Time Table already made for 1956-57 and 
proposed to be adopted during 1957-58 may please be furnished early. 

Kindly acknowledge receipt of this letter. 

Copy forwarded for information to the Chairman, Railway Service Com-
- mission, Allahabad, Bombay, Calcutta and Madras. 
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APPENDIX III 

Analysis of the action taken by Government on the recommendations c"ntained 
in the 2\11, Report of the Estimates Committet; (First Lok Sabha) , 

I. 

2, 

3· 

4· 

5, 

Total number of recommendations made 92 

Recommendations fully accepted by Government 
No, 63'S 

Percentage to total 69 
percent 

Recommendations accepted by the Government partly or 
with some modifications 

No, . 

Percentage to total 

Recommendations not accepted by the Government but 
replies in respect of which have been accepted by the 
Committee 

No, , 

Percentage to total 

Recommendations not accepted by the Government and pur-
sued by the Committee (including those which are still under 
consideration by the Government) 

No, ' 
Percentage to total 

13'5 
14'68 

percent 

6 

6'52 
percent 

9 
9'S 

percent 



l.IST OF AUTHORISED AGENTS. FOR THE SALE OF PARLIAMENTARY 
PUBLICATIONS OF THE LOK SABHA SECRETARIAT, 

NEW DELHI.-I 

.Agency Name and address of the Agent 
No. 

I. Jain Book Agency, Connaught Place, 
New Delhi. . 

2. Ki!abi~'2n, 17-A, Kamla Nehru 
Road, Allahabad.. 

3. British Book Depot, 84, Hazratganj, 
Lucknow. 

4. Imperial Book Depor, 268, Main 
Slreet, Paona Camp. 

5. The Popular Book Depot (Regd.), 
Laming,on Road, BombaY-7. 

·6. H. Venb'aramiah & Sons, Vidyanidhi 
Book Depot, New Statue Circle, 
Mysore. 

7. Intema,ional Book House, Main 

Agency Name a nd address of the Agent 
No. 

27· Bahri Brolhers, 188, 
Market, Delhi--6. 

Lajpat Rai 

28. 

29· 

30 . 

31. 

32. 
33· 

City Book-sellers, Sohanganj Street, 
Delhi. 
The NatIonal Law House, Near 
Indore General Library, Indore. 
Charles Lambert& Co. 101, ·Mahatma 
Gandhi Road, Opp. Clock Tower, 
Fort, Bombay. 
A. H. Wheeler & Co., (P) (Ltd.), 
15, Elgin Road, Allahabad. 
M. S. R. Murthy & Co., Visakhapatnam 
The Loyal Book Depot, Chhipi Tank, 
Meerut. 

Road, Triyandrum. 
.8. The Presidency 34· Book Suppplies, 

Road, Triplicane, 35· 

The Goods Compansion, Baroda. 
University Publishers, Railway 8-C, Pycroft's 

Madras-5· 
9. Atma Ram & Sons, Kashmere Gate, 

Delhi-6. 
10. 

11. 

12. 

13· 

Book Centre, Opp. Patna ·College, 
Patna. 
J. M. Jaina & Brothers, Mori Gate, 
Ddhi-·6. 
The Cuttack Law Times Office, 
Cuttack-2. 
The New Book Depot, Connaught 
Place, New Delhi. 
The New Book Depot, 79, The Mall, 

Simla. 
15. The Central News Agency, 123/90, 

Connaught Circus, New Delhi. 
16 .. Lok Milap, District Court Road, 

Bhavnagar. 
17. Reeves & Co., 29, Park Street, 

CaJcutta-16. 
18. The New Book Depot, Modi NO.3, 

Nagpur. 
19. The Kashmir Book Shop, Residency 

Road, Srinagar, Kashmir. 
20. The English Book Store, 7-L, Con-

naught Circus, New Delhi. 
21. Rama Krishna & Sons, 16-B, Con-

naught Place, New Delhi. 
22. International Book House, Private 

Ltd., 9, Ash Lane, Bombay. 
Lakshmi Book Store, 42, M.M. 
Queensway, New Delhi. 
The Kalpana Publishers, Trichi-
nopolY-·3. 
S.K. Brothers, 15A/65, W.E.A., Karol 
Bagh, Delhi-5. 

..26. The International Book Service 
Deccan Gymkhana, Poon-4. 

37· 

39· 

42. 

Road, Jullundur City. 
Students Stores, Raghunath Bazar, 
Jammu-Tawi. 
Amar Kitap Ghar, Diagonal Road, 
J amshedpur-I. 
Allied Traders, Motia Park, Bhopal. 
E. M. Gopalkrishna Kone (Shri G:opal . 

. Mahal), North· Chitrai . Street; 
Madura. 
Friends Book House, M.U., Aligarh. 
Modem Book House, 286, Jawahar 
Ganj, J abalpur. 
M. C. Sarkar & Sons (P) Ltd., 14, 
Bankim Chattcrji Street, Calcutt_I2. 

43. People's Book House; B-2/829/I, 
Nizam Shahi Road, Hyderabad 

44· 

49· 

so. 
51. 

52. 

Dn. 
W. Newman & Co., Ltd., 3, Old Court 
House Street, Calcutta. 
Thacker Spink & Co. (1938) Private 
Ltd., 3 Esplanade East, Calcutta-I. 
Hindustan Diary Publishers, Market 
Street, Secunderabad. 
Laxmi Narain Agarwal, Hospital 
Road, Agra. 
Law Book Co., Sardar·Patel Marg, 
Allahabad. 
D. B. Taraporevala& Sons Co. Private 
Ltd., 210, Dr. Naoroji Road, 
Bombay-I. 
Chanderkant Chiman Lal Vora, 
Gandhi Road, Ahmedabad. 
S. Krishnaswamy & C.)., P.O. 
Teppakulam, Tiruchirapalli-I. 
Hyderabad Book Depot, Abid Road 
(Gun Foundry), Hyderabad. 
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